
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Original Application No.200/00239/2018

Jabalpur, this Tuesday, the 20th day of March, 2018

HON’BLE MR. RAMESH SINGH THAKUR, JUDICIAL MEMBER

Ku. Sandhya Pandey, D/o Late Shri Lal Bihari Pandey, aged about
24  years,  Occupation  –  Student,  R/o  Pauradik  Tola,  Infront  of
Forest Department, Satna, District Satna (M.P.)        -Applicant

(By Advocate – Shri Bhupendra Shukla)

V e r s u s

1.  Union  of  India  through  its  Secretary,  Bharat  Sanchar  Nigam
Ltd.,  Harish Chandra Mathur  Lane, Janpath Road,  New Delhi  –
110001.

2.  Chief  General  Manager,  BSNL,  Madhya  Pradesh  Telecom
Circle,  BSNL  Bhawan,  Hoshangabad  Road,  Bhopal  (M.P.)  –
462001.

3.  Telecom  District  Engineer,  Ajaygarh  Road,  BSNL  Panna,
District Panna, (M.P.) - 488001                -Respondents

(By Advocate – Shri Surendra Pratap Singh)

O R D E R (O R A L)

 The  case  of  the  applicant  is  that  she  applied  for

compassionate  appointment  and  as  per  order  dated  31.01.2017

(Annexure A-1), the respondents have rejected her case. 
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2. Learned counsel  for the applicant  submits that against  the

order  of  rejection  dated  31.01.2017,  the  applicant  has  made  a

representation  on  25.11.2017,  which  is  pending  before  the

competent authority. He further submits that the applicant will be

satisfied if the respondents are directed to consider and decide the

applicant’s  representation  dated  25.11.2017,  in  a  time-bound

manner. 

3. In view of the above submission made by learned counsel

for the applicant and without going into the merits of the case, this

Original  Application  is  disposed of at  the admission stage itself

with  a  direction  to  the  competent  authority  amongst  the

respondents to consider and decide the applicant’s representation

dated  25.11.2017,  if  not  already decided,  within a  period  of  90

days  from the  date  of  receipt  of  a  copy of  this  order.  For  this

purpose,  the  applicant  must  supply  copy  of  his  representation

dated 25.11.2017 to the respondent authority. 

                                             (Ramesh Singh Thakur)
            Judicial Member

am/-
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